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(b) whether Government have any
scheme under their conmideration to
reduce the Government expenditure
anq the cancdidates’ expenditure on
elections to Lok Sabha and State As-
semblies, and

(c) it so, the salient features there-
of?

THE MINISTER OF LAW, JUSTICE
AND COMPANY AFFAIRS

(SHRI SHANTI DBHUSHAN) (a)
The information 15 being collected
and will be laid on the Table of we
House

(b) & (c) The Government have
wpder consideration proposals for re-
form of the election law and the
question of reducing expenditure on
elections, including expenditure in-
curred by candidates, will also be
considered

HBlectrification of Virar Sabarmati

Rallway line

1999 SHRI NATWAR LAL
PARMAR Will the Mimster of
RAILWAYS be pleased to state

(a) whether the electnfication of
Rallway line between Virar and
Sabarmati 1s being undertaken,

(b) if g0, when 15 the work likely
to be completed,

(¢c) whether electrification on ths
line has been done only between Virar
and Ahmedabad whereag the project
1s termed as Virai-Sabarmat; electri-
fication, and

(d) the reasons for leaving out 5
kmg stretch from Ahmedabad to
Sabarinati?

THE MINISTER OF RAILWAYS
(PROF MADHU DANDAVATE) (a)
and (b) Electrification of track bet-
ween Birat and Ahmedabad has al-
ready been completed

JUNE 23, 1877
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(c) Yes

(d) Traffic needs, at present, do
not merit electrification upto Sabar-
mati, .
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